
 
 
 

भारतीय िरज़वर् बैंक 
_____________________RESERVE BANK OF INDIA___________________ 

www.rbi.org.in 

शहरी बैंक िवभाग,कें िीय कायार्लय, गारमेंट हाऊस, पहली मंिज़ल, डॉ ए बी रोड, वरली, मुंबई- 400018 भारत  
फोन: 022 - 2493 9930 - 49; फैक्स: 022 - 2497 4030 / 2492 0231; ई मेल: cgmincubd@rbi.org.in 

Urban Banks Department, Central Office, Garment House, 1 Floor, Dr.A.B.Road, Worli, Mumbai - 400018, India 
Phone: 022 - 2493 9930 - 49; Fax: 022 - 2497 4030 / 2492 0231; Email: cgmincubd@rbi.org.in  

बैंक िहन्दी में पऽाचार का ःवागत करता है — 
चेतावनी: भारतीय िरज़वर् बैंक द्वारा ई-मेल, डाक, एसएमएस या फोन कॉल के जिरये कोई भी व्यिक्तगत जानकारी जैसे बैंक खाते का ब्यौरा, पासवडर् 

आिद नहीं माँगा जाता है। यह धन रखने या देने का ूःताव भी नहीं करता है। ऐसे ूःतावों का िकसी भी ूकार से जवाब मत दीिजए।  
Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, etc.It never 

keeps or offers funds to anyone. Please do not respond in any manner to such offers. 
 

RBI/2013-14/655 

UBD.BPD (PCB) Cir. No. 73/14.01.062/2013-14                                    June 24, 2014 

The Chief Executive Officer, 
All Primary (Urban) Co-operative Banks. 

Madam / Dear Sir, 

Constitution of Special Investigating Team (SIT) – Sharing of Information with 
SIT by Primary (Urban) Cooperative Banks (UCBs) 

In pursuance of the Hon’ble Supreme Court Judgment dated July 4, 2011, 
Government of India has constituted a Special Investigation Team (SIT) under the 
Chairmanship of Hon’ble Justice M.B. Shah.  In this regard, the Hon’ble Supreme 
Court has directed that: 

“All organs agencies, departments and agents of the State, whether at the 
level of the Union of India, or the State Government, including but not limited 
to all statutorily formed individual bodies, and other constitutional bodies 
extend all the cooperation necessary for the functioning of the Special 
Investigation Team. 

The Union of India and where needed the State Government will facilitate the 
conduct of the investigations, in their fullest measures, by the Special 
Investigation Team and functioning, by extending all necessary financial, 
material, legal, diplomatic and intelligence resources, whether such 
investigations or portions of such investigations occur inside the country or 
abroad.” 

2. In view of the above, all UCBs are advised to ensure that information/documents 
required by the SIT are made available as and when required. 

 

Yours faithfully, 
 
 
 
(P.K. Arora) 
General Manager 


